
LIST OF CASES WHERE CASE MANAGEMENT HEARING WAS HELD DURING THE MONTH OF May  2026

COURT DISTRICT CASE TYPE CASE NO. DATE OF CASE MANAGEMENT HEARING

1 CENTRAL NIL

2 CENTRAL 306 CS (COMM) 143/2025 31.01.2025 11.05.2026 10.07.2026

306 CS (COMM) 45/2026 14.01.2026 15.05.2026 13.08.2026

306 CS (COMM) 102/2026 27.01.2026 23.05.2026 03.08.2026

306 CS (COMM) 54/2026 15.01.2026 25.05.2026 07.08.2026

306 CS (COMM) 1168/2025 10.11.2025 25.05.2026 01.07.2026 01.07.2026 06.07.2026 18.07.2026

306 CS (COMM) 223/2026 21.02.2026 29.05.2026 09.06.2026 09.06.202603.07.2026 10.07.2026

306 CS (COMM) 667/2025 06.06.2025 29.05.2026 07.08.2026

306 CS (COMM) 134/2026 31.01.2026 29.05.2026 31.07.2026

306 CS (COMM) 1111/2025 17.10.2025 30.05.2026 09.06.2026 09.06.202607.07.2026 18.07.2026

306 CS (COMM) 268/2026 06.03.2026 30.05.2026 31.07.2026

3 CENTRAL 17.3.2026 08.05.202629.05.2026 29.05.2026 01.06.2026 01.06.2026

15.1.2026 20.05.2026 01.06.2026 01.06.2026 05.06.202605.06.2026

SR
.
N
O.

COURT 
ROOM

DATE OF 
REGISTRA
TION

PETITIONER NAME 
VS RESPONDENT 
NAME FRAMING 

THE 
ISSUES

LISTING OF 
WITNESSES

AFFIDAVI
T OF 
EVIDENCE

AFFIDAVI
T OF 
WITNESSE
S

WRITTEN 
ARGUMEN
TS

ORAL 
ARGUME
NTS

OTHER 
STAGES/H
EARING 
DATE

MS. NEELOFER ABIDA 
PERVEEN DISTRICT JUDGE 
(COMMERCIAL COURT)-01

SH. RAJESH KUMAR GOEL, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-02

M/S CAPITAL 
METALS VS. 
DHARAMPAL 
GUPTA

23.05.2026
12.06.2026

23.05.2026
12.06.2026

29.05.2026
01.07.2026

24.07.202
6

RAJAN KUMAR 
JAIN VS YASHPAL 
MALHOTRA

28.05.2026
13.07.2026

28.05.2026
13.07.2026

01.07.2026
28.07.2026

17.08.202
6

M/S C S DIREKT 
EVENTS AND 
EXHIBITIONS PVT 
LTD VS M/S 
GLYPTIC ARTS AND 
ORS

11.06.2026
13.07.2026

11.06.2026
13.07.2026

04.07.2026
23.07.2026

07.08.20
26

M/S BERNINA 
INTERNATIONAL 
LTD VS. M/S 
SAAGAR TEXTILES 
& ANR

08.06.2026
25.07.2026

08.06.2026
25.07.2026

15.07.2026
30.07.2026

18.08.202
6

M/S ANANYA 
INDUSTRIES VS. 
SALIM KHAN & 
ANR.

20.07.20
26

UCO BANK VS. M/S 
MAGNETIC 
DEVICES & ANR.

13.07.202
6

MOHD ASAD 
SIDDQUI VS. 
PANKAJ JAIN

09.06.2026
18.07.2026

09.06.2026
18.07.2026

10.07.2026
22.07.2026

19.08.202
6

M/S KANCHAN 
FASHION PVT LTD 
VS ANU OHRI

09.06.2026
10.07.2026

09.06.2026
10.07.2026

02.07.2026
17.07.2026

04.08.20
26

RAMESH BRIJ LAL 
SANTANI VS 
MEGHA GUPTA

24.07.202
6

M/S HOSHIYAR 
SINGH SURESH 
CHANDRA SAREES 
PVT LTD VS M/S 
SHAGUN 
CREATION

09.06.2026
14.07.2026

09.06.2026
14.07.2026

06.07.2026
20.07.2026

13.08.202
6

MS. DEVENDER KUMAR 
SHARMA, DISTRICT JUDGE, 
COMMERCIAL COURT-03

303, 
Extension 
Block, Tis 
Hazari 
Courts, 
Delhi

Suit for 
Recovery

CC/11/202
6

SAKSHI JAIN VS 
ASHWINI KUMAR 

06.07.20
26

303, 
Extension 
Block, Tis 
Hazari 
Courts, 
Delhi

Suit for 
Recovery

CS/COMM
/ 50/2026

LAXMI NARAYAN 
VS MCD 

02.07.20
26
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N
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COURT 
ROOM

DATE OF 
REGISTRA
TION

PETITIONER NAME 
VS RESPONDENT 
NAME4 CENTRAL RECOVERY 06.10.2025 08.05.2026 NIL

RECOVERY 15.10.2025 12.05.2026 NIL

RECOVERY 28.10.2024 13.05.2026 NIL

RECOVERY 13.12.2025 22.05.2026 NIL

RECOVERY 02.06.2025 21.05.2026 NIL

RECOVERY 20.02.2026 01.04.2026 NIL

5 CENTRAL NIL

6 CENTRAL NIL

7 CENTRAL NIL

8 CENTRAL NIL

9 CENTRAL RECOVERY 11-05-2026

11-05-2026

MS ANIL KUMAR SISODIA, 
DISTRICT JUDGE, 
COMMERCIAL  COURT-04

304 
EXTENSIO
N BLOCK 
THC 
DELHI

CS 
(COMM)10
68/2025

LAXMAN KUMAR 
RAHEJA V/S HI-
TECH MINERALS 
AND CHEMICALS

PE- 07.07.2026 AND 
08.07.2026, DE- 
21.07.2026, 
22.07.2026 AND 
23.07.2026

PE- 
07.07.2026 
AND 
08.07.2026

DE- 
21.07.2026, 
22.07.2026 
AND 
23.07.2026

BEFORE 
30.07.2026

30.07.20
26

304 
EXTENSIO
N BLOCK 
THC 
DELHI

CS 
(COMM)10
97/2025

AKHILESH 
KHANDELWAL V/S 
SANDEEP KUMAR 

PE- 14.07.2026 AND 
15.07.2026 AND DE- 
24.07.2026 AND 
27.07.2026

PE- 
14.07.2026 
AND 
15.07.2026

DE- 
24.07.2026 
AND 
27.07.2026

BEFORE 
11.08.2026

11.08.202
6

304 
EXTENSIO
N BLOCK 
THC 
DELHI

CS 
(COMM)11
98/2024

ROHIT ABROL V/S 
MADAN LAL

PE- 16.07.2026, 
17.07.2026 AND 
20.07.2026 DE- 
28.07.2026, 
29.07.2026,30.07.20
26,03.08.2026

PE- 
20.07.2026

DE-
03.08.2026

BEFORE 
18.08.2026

18.08.202
6

304 
EXTENSIO
N BLOCK 
THC 
DELHI

CS 
(COMM)13
24/2025

SH. SANJAY GOEL 
V/S SH. PRAMOD 
KUMAR 

PE- 07.07.2026 AND 
DE-16.07.2026, 
17.07.2026, 
20.07.2026

PE- 
07.07.2026

DE- 
20.07.2026

BEFORE 
28.07.2026

28.07.20
26

304 
EXTENSIO
N BLOCK 
THC 
DELHI

CS 
(COMM)64
7/2025

LEVI STRAUSS AND 
CO. V/S MIRZA 
SHOYEB BEG

PE-29.07.2026 AND 
30.07.2026 DE- 
06.08.2026 AND 
07.08.2026 

PE- 
30.07.2026

DE- 
07.08.2026

BEFORE 
17.08.2026

17.08.202
6

304 
EXTENSIO
N BLOCK 
THC 
DELHI

CS 
(COMM)22
2/2026

ARMY PACKERS VS 
J.M. INC

PE- 23.07.2026 AND 
24.07.2026 DE- 
29.07.2026 AND 
30.07.2026

 PE- 
24.07.2026

DE- 
30.07.2026

BEFORE 
05.08.2026

05.08.20
26

SH. MANOJ KUMAR 
DISTRICT JUDGE 
(COMMERCIAL COURT)-05

SH. RAM LAL MEENA,  DJ 
COMM-06 TIS HAZRI COURT 
CENTRAL DELHI

MS. REKHA, DISTRICT 
JUDGE, COMMERCIAL 
COURT-07

SH. RAMESH KUMAR -II 
DISTRICT JUDGE, 
COMMERCIAL COURT

SH. ANIL ANTIL, DISTRICT 
JUDGE, COMMERCIAL 
COURT-09

109 
EXTENSIO
N BLOCK 
THC 
DELHI

CS 
(COMM)/5
36/2026

M/S M H 
POLYMERS 
PRIVATE LIMITED 
Vs M/S BALAJI 
TRADERS

CS 
(COMM)/5
35/2026

RENOVISION 
AUTOMATION 
SERVICES PVT LTD 
Vs MS SHINE 
EVENTS AND 
PRINTING 
SOLUTIONS
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NAME

9 CENTRAL RECOVERY

12-05-2026

16-05-2026

18-05-2026

19-05-2026

25-05-2026

10 CENTRAL 307 Civil 23-01-2021 ---- ---- ---- ---- ---- ---- ----

307 Civil 26-05-2023 ---- ---- ---- ---- ---- ---- ----

307 Civil 19-05-2026 ---- ---- ---- ---- ---- ---- ----

11 CENTRAL

309 CS (COMM) 04-12-2025 11.05.2026 PE-10.06.2026 -

309 CS (COMM) 28-03-2025 15.05.2026

309 CS (COMM) 31-10-2025 19.05.2026 PE- 16.07.2026 -

309 CS (COMM) 29.04.2025 20.05.2026 PE-03.07.2026 -

309 CS (COMM) 12-03-2026 23.05.2026 PE-03.07.2026 -

309 CS (COMM) 20-02-2026 29.05.2026 PE-15.07.2026 -

SH. ANIL ANTIL, DISTRICT 
JUDGE, COMMERCIAL 
COURT-09

109 
EXTENSIO
N BLOCK 
THC 
DELHI

CS 
(COMM)/5
43/2026

ROSEFEEL IMPEX 
PVT LTD Vs ARMAN 
ENTERPRISES

CS 
(COMM)/5
58/2026

RITU ARORA Vs 
SUKUMARAN 
PUSHPARANI 
PRAVEEN

CS 
(COMM)/5
64/2026

Bank of Baroda Vs 
SANGEETA GUPTA

CS 
(COMM)/5
73/2026

IDBI BANK LTD Vs 
NAVEEN 
BHARDWAJ

CS 
(COMM)/6
01/2026

DURGA 
INDUSTRIES Vs 
AJAY FIRE 
PROTECTION 
SYSTEM AND ANR

SH. AJAY PANDEY, 
DISTRICT JUDGE, 
COMMERCIAL COURT

CS 
(COMM)/2
50/2021

UCO BANK Vs. 
SANJAY KUMAR 
DHIR ALIAS 
KRISHAN GOPAL 
DHIRAND ANR.

CS 
(COMM)/8
52/2023

HERO 
INVESTCORP PVT. 
LTD. AND ANR. Vs. 
MAYANK JAIN

MISC./DJ/
342/2026

HERO 
INVESTCORP PVT. 
LTD. AND ANR. Vs. 
MAYANK JAIN

SH. MUKESH KUMAR, 
DISTRICT JUDGE, 
COMMERCIAL COURT

CS 
(COMM)/1
288/2025 

Sunita Verma 
Proprietor of Ms 
Manoj Kumar 
Jewellerz Vs Abdul 
Wahid Mandal

As per 
order, 
plaintiff to 
file all his 
evidence by 
way of 
affidavit 
with 
advance 
copy to 
opposite 
party.

CS 
(COMM)/3
51/2025 

Sharad Kapoor 
Proprietor of M/s 
ACE Electronics Vs 
Pramod Telecom 
Private Limited

Before LC- 
25.05.2026

LC 
appointed

As per 
order, list 
of 
witnesses 
be filed 
within 15 
days as 
provided 
under 
order 16 
Rule 1 CPC.
 +

CS 
(COMM)/11
36/2025 

S N ELECTEL 
PRIVATE LIMITED 
Vs ALFA DEAL 
PRIVATE LIMITED

As per 
order, 
plaintiff to 
file list of 
witnesses 
alongwith 
affidavit of 
advance of 
witnesses 
with 
advance 
copy to 
opposite 
party.

CS 
(COMM)/4
57/2025 

BANK OF 
MAHARASHTRA Vs 
SHYAM SUNDER

As per 
order, list 
of witness, 
if any , be 
filed.

CS 
(COMM)/2
91/2026 

MS HICON 
ENGINEERING 
COPVT LTD Vs MR 
ASHWIN 
BHAILALBHAI 
PATEL PROPRITOR 
OF MS KRISHA 
SERVICES

As per 
order, 
plaintiff to 
file all his 
evidence by 
way of 
affidaviton 
or before 
NDOH

CS 
(COMM)/2
21/2026 

M/s RAM CHARAN 
BANSAL 
CONSTRUCTION 
PVT LTD Vs DELHI 
JAL BOARD

As per 
order, 
parties to 
file their 
affidavit of 
advance 
alongwith 
list of 
witnesses 
with 
advance 
copy to 
opposite 
party.
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NAME12 CENTRAL

401 CS (COMM) 1225/24 07-11-2024

401 CS (COMM) 105/26 27-01-2026

401 CS (COMM) 1272/25 02-12-2025

401 CS (COMM) 147/26 02-02-2026

401 CS (COMM) 1376/24 12-12-2024
13 CENTRAL

402 CIVIL SUIT 21.09.2023 YES

402 CIVIL SUIT 18.02.2026 YES
14 WEST CS 19-02-2026 04-05-2026 Nil Nil Nil Nil Nil Nil

CS 11-02-2026 15-05-2026 Nil Nil Nil Nil Nil Nil

CS 16-05-2026 Nil Nil Nil Nil Nil Nil

CS 18-05-2026 Nil Nil Nil Nil Nil Nil

CS 25-09-2025 18-05-2026 Nil Nil Nil Nil Nil Nil

CS 22-01-2026 18-05-2026 Nil Nil Nil Nil Nil Nil

CS 25-08-2025 21-05-2026 Nil Nil Nil Nil Nil Nil

SH. LAL SINGH, DISTRICT 
JUDGE, COMMERCIAL 
COURT

MAHESH BANSAL  
vs MCD

29.05.2026 
for P.E. 

CANARA BANK VS 
MANOJ KUMAR 

14.05.2026 
for PE, 
19.05.2026 
for DE and 
23.05.2026 
forfinal 
arguments.

Union Bank of India  
VS MOHD SULTAN

11.05.2026 
for report 
of Lok 
Adalat and 
in case off 
Failure of 
settlement 
in Lok 
Adalat, 
then for 
cross 
examinatio
n of PW-1 
aswell as 
DE. 

KAMAL GUPTA Vs 
MCD

25.05.2026 
for PE, 
01.06.2026 
for DE and 
on08.06.20
26 for final 
arguments.

M/S CELESTIAL 
KNITS AND FAB 
PVT LTDLTD VS  
VIDUSHI TYAGI

21.05.2026 
for DE. 

SH. RAKESH PANDIT, 
DISTRICT JUDGE, 
COMMERCIAL COURT

CS(COMM)
-1263/2023

KANCHAN 
WINDHWANI VS 
DTVALVE

CS(COMM)
-207/2026

M/s R P Singhal 
Builders Pvt Ltd
Vs
Municipal 
Corporation of Delhi

SH. ASHUTOSH KUMAR, 
DISTRICT JUDGE 
(COMMERCIAL COURT)

CS 
(COMM)/179/
2026 

M/S 
GLADWIN 
TECHGEN 
PVT LTD Vs 
MR 
JAGJYOTI 
JAIN SOLE 
PROPRIET
OR OF 
SUPERCIR
LE

CS 
(COMM)/147/
2026 

M/S BEST 
ROADWAY
S LIMITED 
Vs 
KAUSHAL 
SHARMA 
PROPRIET
OR OF M/S 
TANISH 
TEXTILES

CS 
(COMM)/609
/2025 

M/s 
Manchanda 
Mills Pvt 
Ltd Vs M/S 
AVA 
APPARELS 
LLP AND 
ORS

M/s 
Manchanda 
Mills Pvt 
Ltd Vs M/S 
AVA 
APPARELS 
LLP AND 
ORS

CS 
(COMM)/978
/2025 

ATUL JAIN 
(Proprietor 
of M/s 
Vardhman 
Sales 
Corporatio
n Vs 
SATISH 
CHAUDHA
RY ALIAS 
SATISH 
KUMAR 
(Proprietor 
of M/s 
Jatin 
Trading 
Company) 
and Anr

ATUL JAIN 
(Proprietor 
of M/s 
Vardhman 
Sales 
Corporation 
Vs SATISH 
CHAUDHA
RY ALIAS 
SATISH 
KUMAR 
(Proprietor 
of M/s Jatin 
Trading 
Company) 
and Anr

CS 
(COMM)/807
/2025 

NIKHIL 
JUNEJA 
PROPRIET
OR M/S 
INTEGRAL 
INTERNAT
IONAL Vs 
PURSHOTT
AM JHA 
PROPRIET
OR/ 
DIRECTOR 
OF M/S OM 
ENTERPRI
SES

CS 
(COMM)/92/
2026 

CANARA 
BANK Vs 
EKTA 
SHARMA

CS 
(COMM)/718/
2025 

RAVI 
KUMAR 
SOLE 
PROP. OF 
AUM G 
ELECTRON
ICS Vs HKS 
ENTERPRI
SES
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14 WEST

CS 21-01-2026 22-05-2026 Nil Nil Nil Nil Nil Nil

CS 11-08-2025 23-05-2026 Nil Nil Nil Nil Nil Nil

CS 23-12-2025 23-05-2026 Nil Nil Nil Nil Nil Nil

15 WEST NIL

16 WEST NIL

17 WEST NIL

18 WEST NIL

19 WEST NIL

20 NEW DELHI 1 CS(COMM) 737/2025 23.09.2025 13.05.2026 ALREADY FILED

CS(COMM) 5794/2024 18.12.2024 19.05.2026 ALREADY FILED

CS(COMM) 599/2025 29.07.2026 26.05.2026 ALREADY FILED

CS(COMM) 524/2025 12.07.2025 29.05.2026 ALREADY FILED

21 NEW DELHI 25 CS – COMM 362 / 2022 19.04.2022 07.05.2026

CS – COMM 468 / 2022 19.08.2023 07.05.2026

SH. ASHUTOSH KUMAR, 
DISTRICT JUDGE 
(COMMERCIAL COURT)

CS 
(COMM)/84/
2026 

CANARA 
BANK Vs 
BRIJESH 
AND ANR.

CS 
(COMM)/680
/2025 

MOHD. 
ZAKI 
(PROP) 
M/S AMIR 
ELECTROP
LATING 
WORK Vs 
M/S ONEX 
INDUSTRI
ES PVT 
LTD AND 
ORS

Counter 
Claim/57/202
5 

M/S ONEX 
INDUSTRI
ES PVT 
LTD Vs 
MOHD 
ZAKI PROP 
M/S AMIR 
ELECTROP
LATING 
WORKS

MS. PREETI AGARWAL 
GUPTA, DISTRICT JUDGE 
(COMMERCIAL COURT)-02

SH. RAGHUBIR SINGH, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-03

SH. SANJEEV AGGARWAL, 
DISTRICT JUDGE 
(COMMERCIAL COURT)

SH. RAJ KUMAR TRIPATHI, 
DISTRICT JUDGE 
(COMMERCIAL COURT)

SH. PRASHANT KUMAR, 
DISTRICT JUDGE 
(COMMERCIAL COURT)

SH. PULASTYA 
PARAMCHALA, DISTRICT 
JUDGE (COMMERCIAL 
COURT)-01

EQUIPMENT 
PLANET V/S SH. 
VIKAS SINGH

NOT 
FILED

NOT 
FILED

DATE NOT 
GIVEN

DATE 
NOT 
GIVEN

DATE NOT 
GIVEN

NAIPAL SINGH V/S 
GURBAKSH SINGH 
BA BUILDERS AND 
ORS.

NOT 
FILED

NOT 
FILED

DATE NOT 
GIVEN

DATE 
NOT 
GIVEN

16.09.2026 
(FINAL 
ARGUMEN
TS)

OZONE BIOTECH 
PVT. LTD. V/S 
AASIFA RAMZAN

NOT 
FILED

NOT 
FILED

DATE NOT 
GIVEN

DATE 
NOT 
GIVEN

DATE NOT 
GIVEN

M/S NEW 
HORIZON 
FINTECH PVT. LTD. 
V/S INDORIENT 
ENTERPRISES LLP 
AND ORS.

NOT 
FILED

NOT 
FILED

DATE NOT 
GIVEN

DATE 
NOT 
GIVEN

DATE NOT 
GIVEN

SH. SANJAY KHANAGWAL 
DISTRICT JUDGE 
(COMMERCIAL COURT)

RAJASTHAN 
ANTIBIOTICS 
LTD. Vs NITYAM 
PHARMA

WITHIN  ONE 
WEEK

WITHIN  
ONE 
WEEK

NOT 
FILED

DATE NOT 
GIVEN

DATE 
NOT 
GIVEN

MISC. 
APPREAN
CE  
24.09.2026

RAJASTHAN 
ANTIBIOTICS 
LIMITED Vs NITYA
M PHARMA AND 
ANR.

WITHIN  ONE 
WEEK

WITHIN  
ONE 
WEEK

NOT 
FILED

DATE NOT 
GIVEN

DATE 
NOT 
GIVEN

MISC. 
APPREAN
CE  
01.10.2026



COURT DISTRICT CASE TYPE CASE NO. DATE OF CASE MANAGEMENT HEARINGSR
.
N
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21 NEW DELHI 25

CS – COMM 126 / 2025 11.07.2024 07.05.2026

CS – COMM 615 / 2025 05.08.2025 21.05.2026

22 NEW DELHI NIL

23 SOUTH Civil Suit 20.01.2026 26.05.2026 03.07.2026 NIL NIL NIL NIL NA

24 SOUTH Commercial 26.05.2025 08.05.2026WITHIN 2 WEEKS 24.07.2026 24.08.2026-

Commercial 15.09.2025 15.05.2026 WITHIN 2 WEEKS 16.07.2026 20.08.2026-

Commercial 16.11.2024 26.05.2026 WITHIN 2 WEEKS 05.08.202601.09.2026 - -

Commercial 16.11.2024 26.05.2026 WITHIN 2 WEEKS 06.08.202602.09.2026- -

Commercial 09.10.2026 29.05.2026 WITHIN 2 WEEKS - -

25 SH. SANDEEP YADAV SOUTH Commercial 23.04.2025 13.05.2026 13.07.2026 -

26 SOUTH Commercial 11.03.2025 19.05.2026 - - - 18.08.2026

Commercial 17.07.2023 30.05.2026 04.07.2026 - - - - 03.08.2026

27 SOUTH Commercial 13-01-2023 15-01-2024 - - -

Commercial 08-06-2023 10-07-2024 - 14-05-2025 - - -

SH. SANJAY KHANAGWAL 
DISTRICT JUDGE 
(COMMERCIAL COURT)

Punjab National 
Bank Vs Anuj 
Srivastava

WITHIN  ONE 
WEEK

WITHIN  
ONE 
WEEK

NOT 
FILED

DATE NOT 
GIVEN

DATE 
NOT 
GIVEN

MISC. 
APPREAN
CE  
24.09.2026

shappoorji Pallonji 
and co. pvt. ltd. and 
Shapoorji Pallonji 
Qatar w.l.l Vs M/s 
NAAZ AUTO 
ELECTRIC WORKS

WITHIN  ONE 
WEEK

WITHIN  
ONE 
WEEK

NOT 
FILED

DATE NOT 
GIVEN

DATE 
NOT 
GIVEN

MISC. 
APPREAN
CE  
16.10.2026

MS. DEEPALI SHARMA, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-03 

SH. NARESH KUMAR 
MALHOTRA, DISTRICT 
JUDGE(COMMERCIAL 
COURT)

12, New 
Court 
Block-I

CS 
(COMM) 
41/26 

CRAFT MEN INDIA 
Vs. PHX 
CONSULTING PVT 
LTD 

MS. ANURADHA SHUKLA 
BHARDWAJ, DISTRICT 
JUDGE(COMMERCIAL 
COURT)

6, New 
Court 
Block-I

CS 
(COMM) 
264/2025

M/S KARGHA 
FASHION RETAIL 
VS TARSEM LAL & 
ORS

21.09.202
6

6, New 
Court 
Block-I

CS 
(COMM) 
433/2025

ARVIND CHEMI VS 
AMIT KUMAR 
CHOUDHARY

23.09.20
26

6, New 
Court 
Block-I

CS 
(COMM) 
521/2024

PRJ FAMILY 
MANAGEMENT 
COMPANY PVT LTD 
V RASEEL GUJRAL 
ANSAL

01.10.202
6

6, New 
Court 
Block-I

CS 
(COMM) 
522/2024

PRJ FAMILY 
MANAGEMENT 
COMPANY PVT LTD 
V RASEEL GUJRAL 
ANSAL

06.10.202
6

6, New 
Court 
Block-I

CS 
(COMM) 
461/2025

M/S TIRTH AGRO 
TECHNOLOGY VS 
SUBDH JINDAL

01/06/202
6

AUGUT 
2026

12.10.202
6

17, New 
Court 
Block-I

CS(COMM)
/215/2025

PRECISION 
ABRASIVES PVT 
LTD. VS SIMPLEX 
TOOLS

Within 2 
weeks

Within 2 
weeks

Within 2 
weeks after 
closure of 
DE

17.08.202
6

SH. SUDESH KUMAR, 
DISTRICT 
JUDGE(COMMERCIAL 
COURT)

29, New 
Court 
Block-II

CS 
(COMM.) 
122/2025

IFFCO-MC CROP 
SCIENCE PVT. LTD.  
VS  NEW PREMJEE 
FERTILIZER

02.06.2026    
03.06.2026

14.07.202
6    
15.07.202
6

29, New 
Court 
Block-II

CS 
(COMM.) 
428/2023

RAKESH BANSAL  
VS  M/S CITY 
COMMUNICATION

SH. LOKESH KUMAR 
SHARMA, DISTRICT 
JUDGE(COMMERCIAL 
COURT)

40, New 
Court 
Block-II

CS/COMM
/33/2023

PANASONIC LIFE 
SOULUTIONS 
INDIA P. LTD. VS 
AMIT 
ENTERPRISES

09-10-
2024

Final 
Argument
s

29-04-
2026 
DISPOSED

40, New 
Court 
Block-II

CS/COM/3
82/2023

M/S NLMK INDIA 
SERVICE CENTER 
VS POSCO 
POGGENAMP 
ELECTRICAL 
STEEL

24-07-
2026



COURT DISTRICT CASE TYPE CASE NO. DATE OF CASE MANAGEMENT HEARINGSR
.
N
O.

COURT 
ROOM

DATE OF 
REGISTRA
TION

PETITIONER NAME 
VS RESPONDENT 
NAME

27 SOUTH

Commercial 27-09-2023 - 26-11-2024 - -

Commercial 24-02-2025 18-09-2025- - - - -

Commercial 07-11-2023 29-01-2026- - - - - 21-07-2026

28 SOUTH-EAST NIL

29 SOUTH-EAST 14 Commercial 06.11.2025 VS 04.5.2026 23.05.2026 __ __

12.09.2022 Manish Arora VS M/s Balaji Motors 06.5.2026 09.07.2026 __ __

12.12.2025 VS Buildon Developers 13.5.2026 03.07.2026 __ __

01.12.2025 Mantu Mandal VS 14.5.2026 03.06.2026 __ __

10.10.2025 VS Autoline Industries 15.5.2026 03.07.2026 __ __

03.12.2025 Mohammed Junaid VS The Stark Visas 18.5.2026 04.06.2026 __ __

10.02.2026 Union Bank of India VS Gajvi Meena 20.5.2026 16.07.2026 __ __

15.01.2026 Canara Bank VS Dalip Kumar Gupta 21.5.2026 04.07.2026 __ __

22.10.2021 Berger Paints VS Sanjeev Mittal 26.5.2026 07.07.2026 __ __

09.04.2026 Bank of India VS Shri Gopal Ji Bakers 29.5.2026 11.07.2026 __ __

SH. LOKESH KUMAR 
SHARMA, DISTRICT 
JUDGE(COMMERCIAL 
COURT)

40, New 
Court 
Block-II

CS/COM/5
44/2023

AKMY BUILDCON 
P. LTD. VS SMC 
ENTERPRISES P. 
LTD.

25-09-
2024

Final 
Argument
s

06-07-
2026

40, New 
Court 
Block-II

CS/COMM
/99/2025

IENERGIZERS IT 
SERVICES VS PVR 
INOX LTD.

07-07-
2026

40, New 
Court 
Block-II

CS/COMM
/612/2023

M/S GOLDEN 
FOODS PRODUCTS 
VS. RAVI KANT 
AWASTHI

MS RAVINDER BEDI, 
DISTRICT 
JUDGE(COMMERCIAL 
COURT)

SH. LALIT KUMAR 
LD. DJ COMM-02, DJ-COMM-
2, SAKET COURTS, NEW 
DELHI.

CS(Comm)
/894/25

Sunpure Energy P. 
Ltd.

Global Venturers 
Consulting

Within 15 
days

CS(Comm)
/918/22

Within 15 
days

CS(Comm)
/1019/25

Shilpkar India 
Designers

Within 15 
days

CS(Comm)
/975/25

Bimlesh Kumar 
Dubey

Within 15 
days

CS(Comm)
/827/25

Quality Austria 
Central Asia

Within 15 
days

CS(Comm)
/987/25

Within 15 
days

CS(Comm)
/115/26

Within 15 
days

CS(Comm)
/35/26

Within 15 
days

CS(Comm)
/455/21

Within 15 
days

CS(Comm)
/255/26

Within 15 
days



COURT DISTRICT CASE TYPE CASE NO. DATE OF CASE MANAGEMENT HEARINGSR
.
N
O.

COURT 
ROOM

DATE OF 
REGISTRA
TION

PETITIONER NAME 
VS RESPONDENT 
NAME

29 SOUTH-EAST Commercial

28.02.2026 VS 29.5.2026 11.07.2026 __ __

26.09.2025 Shri Hari Industries VS Abhimanyu Khanna 30.5.2026 30.07.2026 __ __

30 SOUTH-EAST NIL

31 MS. ANU GROVER BALIGA SOUTH-EAST NIL

32 MS. NEELAM SINGH SOUTH-EAST NIL

33 SOUTH-EAST NIL

34 SOUTH-EAST NIL

35 SOUTH-EAST NIL

36 EAST NIL

37 EAST NIL

38 NORTH-EASTNIL

39 SHAHDARA 04.08.2025 Not Filed Not Filed Not Filed NO NO 23.07.2026

16.10.2025 11.05.2026 Not Filed Not Filed Not Filed NO NO 02.07.2026

28.02.2026 12.05.2026 Not Filed Not Filed Not Filed NO NO 04.06.2026

SH. LALIT KUMAR 
LD. DJ COMM-02, DJ-COMM-
2, SAKET COURTS, NEW 
DELHI.

CS(Comm)
/154/26

Punjab National 
Bank

Ramandeep Singh 
Dang

Within 15 
days

CS(Comm)
/788/25

Within 15 
days

DR. RAKESH KUMAR, 
DISTRICT 
JUDGE(COMMERCIAL 
COURT)

MS. NEERA BHARIHOKE, 
DISTRICT 
JUDGE(COMMERCIAL 
COURT)

SH. TARUN SAHRAWAT, 
DISTRICT 
JUDGE(COMMERCIAL 
COURT)

MS VEENA RANI, DISTRICT 
JUDGE(COMMERCIAL 
COURT)

SH. DEVENDER KUMAR, 
DISTRICT JUDGE 
(COMMERCIAL COURT)

MS. RUBY ALKA GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL COURT)

SH. GORAKH NATH 
PANDEY, DISTRICT JUDGE 
(COMMERCIAL)-01

SH. PRITAM SINGH, 
DISTRICT JUDGE 
(COMMERCIAL COURT)

301, New 
Court 
Building 

CS(COMMER
CIAL)

CS 
(COMM) 
474/25 

CHANCHAL 
SHARMA VS. 
HIMANSHI 
CHOPRA

301, New 
Court 
Building 

CS(COMMER
CIAL)

CS 
(COMM) 
609/25

AKASH VS. ABHAY 
YOGI

301, New 
Court 
Building 

CS(COMMER
CIAL)

CS 
(COMM) 
126/25

BANK OF BARODA 
Vs. Mohd Shahfaiz



COURT DISTRICT CASE TYPE CASE NO. DATE OF CASE MANAGEMENT HEARINGSR
.
N
O.

COURT 
ROOM

DATE OF 
REGISTRA
TION

PETITIONER NAME 
VS RESPONDENT 
NAME

39 SHAHDARA

20.01.2026 19.05.2026 Not Filed Not Filed Not Filed NO NO 03.07.2026

20.12.2024 23.05.2026 Not Filed Not Filed Not Filed NO NO

08.12.2025 30.05.2026 Not Filed Not Filed Not Filed NO NO

40 SHAHDARA 30-01-2026 NOT FILED NO- NO

11-03-2026 11/05/2026NOT FILED NO- NO

03/01/2026 11/05/2026NOT FILED NO- NO

NOT FILED NO- NO

13-12-2025 NOT FILED NO- NO

10/11/2025 NOT FILED NO- NO

SH. PRITAM SINGH, 
DISTRICT JUDGE 
(COMMERCIAL COURT)

301, New 
Court 
Building 

CS(COMMER
CIAL)

CS 
(COMM) 
35/2026

Uttam Agarwal vs. 
Manish Jain

301, New 
Court 
Building 

CS(COMMER
CIAL)

CS 
(COMM) 
651/24 

M/s Omsons 
Marketing Pvt Ltd 
Vs. M/s Brij 
Publicity 
andAdvertising Pvt 
Ltd

 PE 4th and 
6th July, 
2026 DE 
10th   and 
11th   
July,2026 
FA 
29.07.2027

301, New 
Court 
Building 

CS(COMMER
CIAL)

CS 
(COMM) 
688/25

Progressive Auto 
Sports Vs. Anil 
Kumar Gupta

For P.E. - 
23.07.2026 
& 
24.07.2026
For D.E.–
03.08.2026 
& 
04.08.2026 
FA 
10.08.2026

MS. KIRAN BANSAL, 
DISTRICT JUDGE, 
(COMMERCIAL COURT)

ROOM NO 
208

COMMERCIA
L

CS COMM 
55/2026

BANK OF BARODA 
Vs SHALU

08/05/202
6

NOT 
FILED

NOT 
FILED

PE/07–06-
2026

ROOM NO 
208

COMMERCIA
L

CS COMM 
136/2026

Ankur Jain Vs 
Ahmad Raza

NOT 
FILED

NOT 
FILED

PE/01-06-
2026

ROOM NO 
208

COMMERCIA
L

CS COMM 
01/2026

SANJAY GARG Vs 
JITENDRA GIRI

NOT 
FILED

NOT 
FILED

PE/02-07-
2026

ROOM NO 
208

COMMERCIA
L

CS COMM 
550/2025

09/09/202
5

M S PRECIOUS 
WINDING WIRES 
Through its 
proprietor partner sh 
Sanjay Goel Vs MS 
Ashok Electrical Co 
Through its 
proprietor Sh Sushil 
Gupta

12/05/202
6

NOT 
FILED

NOT 
FILED

PE/20-07-
2026

ROOM NO 
208

COMMERCIA
L

CS COMM 
702/2025

M G Books Vs 
Modern Book 
Distributors

15/05/202
6

NOT 
FILED

NOT 
FILED

PE/17-07-
2026

ROOM NO 
208

COMMERCIA
L

CS COMM 
643/2025

Nita Devi Shrimal Vs 
Sanjay Khanna

21/05/202
6

NOT 
FILED

NOT 
FILED

PE/17-07-
2026



COURT DISTRICT CASE TYPE CASE NO. DATE OF CASE MANAGEMENT HEARINGSR
.
N
O.

COURT 
ROOM

DATE OF 
REGISTRA
TION

PETITIONER NAME 
VS RESPONDENT 
NAME41 SHAHDARA 25.03.2026 02.05.2026 Not Filed NO Not Filed NO NO

07.04.2025 12.05.2026 Not Filed NO Not Filed NO NO

20.01.2026 12.05.2026 Not Filed NO Not Filed NO NO

25.03.2026 14.05.2026 Not Filed NO Not Filed NO NO

14.10.2025 15.05.2026 Not Filed NO Not Filed NO NO

14.05.2025 18.05.2026 Not Filed NO Not Filed NO NO

15.01.2026 21.05.2026 Not Filed NO Not Filed NO NO

25.03.2026 22.05.2026 Not Filed NO Not Filed NO NO

25.03.2026 22.05.2026 Not Filed NO Not Filed NO NO

05.02.2026 23.05.2026 Not Filed NO Not Filed NO NO

19.02.2026 25.05.2026 Not Filed NO Not Filed NO NO

12.02.2026 25.05.2026 Not Filed NO Not Filed NO NO

23.02.2026 29.05.2026 Not Filed NO Not Filed NO NO

11.04.2026 29.05.2026 Not Filed NO Not Filed NO NO

SH. SANJAY SHARMA-II, 
DISTRICT JUDGE, 
COMMERCIAL COURT

303, New 
Court 
Building 

CS(COMMER
CIAL)

CS(COMM) 
164/2026

BANK OF INDIA VS 
RAM SINGH

303, New 
Court 
Building 

CS(COMMER
CIAL)

CS(COMM) 
210/2025

M/S U & I FASHION 
PVT LTD VS M/S 
MAGSON 
CREATIVE 
APPAREL PVT LTD

303, New 
Court 
Building 

CS(COMMER
CIAL)

CS(COMM) 
38/2026

PUNJAB NATIONAL 
BANK VS NIGHAT 
ALI

303, New 
Court 
Building 

CS(COMMER
CIAL)

CS(COMM) 
164/2026

BANK OF INDIA VS 
RAM SINGH

303, New 
Court 
Building 

CS(COMMER
CIAL)

CS(COMM) 
601/2025

M/S UTC 
MARKETING PVT 
LTD VS BIRENDRA 
TIWARI

303, New 
Court 
Building 

CS(COMMER
CIAL)

CS(COMM) 
311/2025

AMIT VIJ VS RAJ 
KUMAR & ORS.

303, New 
Court 
Building 

CS(COMMER
CIAL)

CS(COMM) 
25/2026

APOORV JAIN VS 
VINAY BHARDWAJ

303, New 
Court 
Building 

CS(COMMER
CIAL)

CS(COMM) 
163/2026

SANJAY KUMAR 
JAIN VS M/S 
PARSHVNATH 
DEVELOPERS LTD

303, New 
Court 
Building 

CS(COMMER
CIAL)

CS(COMM) 
162/2026

SANJAY KUMAR 
JAIN VS M/S 
PARSHVNATH 
DEVELOPERS LTD

303, New 
Court 
Building 

CS(COMMER
CIAL)

CS(COMM) 
73/2026

M/S SWAGAT 
FASHION 
COMPANY VS 
UDAY KUMAR 
PANDEY

303, New 
Court 
Building 

CS(COMMER
CIAL)

CS(COMM) 
102/2026

SANTOSHI 
SHARMA VS 
SAURABH SHARMA

303, New 
Court 
Building 

CS(COMMER
CIAL)

CS(COMM) 
81/2026

TAFSEER AHMAD 
VS NIYAZ SAHEB

303, New 
Court 
Building 

CS(COMMER
CIAL)

CS(COMM) 
109/2026

M/S NS INTERIOR 
CONTRACTS VS 
M/S LA RACHE 
HOTELS AND 
RESORST

303, New 
Court 
Building 

CS(COMMER
CIAL)

CS(COMM) 
203/2026

BANK OF BARODA 
VS AMIT



COURT DISTRICT CASE TYPE CASE NO. DATE OF CASE MANAGEMENT HEARINGSR
.
N
O.

COURT 
ROOM

DATE OF 
REGISTRA
TION

PETITIONER NAME 
VS RESPONDENT 
NAME

41 SHAHDARA

13.11.2025 29.05.2026 Not Filed NO Not Filed NO NO

42 SHAHDARA C.No 304 07-05-2026 NOT FILED NOT FILED

11-05-2026 NOT FILED NOT FILED

12-05-2026 NOT FILED NOT FILED

13-05-2026 NOT FILED NOT FILED

14-05-2026 NOT FILED NOT FILED

18-05-2026 NOT FILED NOT FILED

18-05-2026 NOT FILED NOT FILED

23-05-2026 NOT FILED NOT FILED

30-05-2026 NOT FILED NOT FILED

43 406 Civil 126/24 28-02-2024

246/21 24-03-21

212/20 12-11-2020

397/23 19-05-2023

SH. SANJAY SHARMA-II, 
DISTRICT JUDGE, 
COMMERCIAL COURT

303, New 
Court 
Building 

CS(COMMER
CIAL)

CS(COMM) 
651/2025

XENON PHARMA 
PVT LTD VS 
KULDEEP KAPOOR

SH. PAWAN KUMAR MATTO 
DJ (COMM-04)

COMMERCIA
L 

CS(COMM)
/260/2025

SH. SUNIL 
KUMAR 
BAJAJ VS 
RAMESH 
RAJPOOT

26-05-
2026

NOT 
FILED

NOT 
FILED

P.E. 01-
09-2026

COMMERCIA
L 

CS(COMM)
/15/2026

JAI 
MANGALA
M 
INDUSTRI
ES VS ANIL 
TAKKAR 
SOLE 
PROP. OF 
M/S 
SATGURU 
GARMENT
S

NOT 
FILED

NOT 
FILED

NOT 
FILED

P.E. 07-
09-2026

COMMERCIA
L 

CS(COMM)
/711/2025

PUNJAB 
NATIONAL 
BANK VS 
INSHARA 

NOT 
FILED

NOT 
FILED

NOT 
FILED

P.E. 10-
09-2026

COMMERCIA
L 

CS(COMM)
/443/2025

SHER 
SINGH 
SAGAR 
PROP. OF 
M/S SHIVA 
SECURITY 
VS NKG 
INFRASTR
UCTURE 
LIMITED

NOT 
FILED

NOT 
FILED

NOT 
FILED

P.E. 14-
09-2026

COMMERCIA
L 

CS(COMM)
/16/2026

BANK OF 
BARODA 
VS KIRAN 
PROP. OF 
M/S 
SURYA 
KIRAN 
SPICES

NOT 
FILED

NOT 
FILED

NOT 
FILED

P.E. 15-
09-2026

COMMERCIA
L 

CS(COMM)
/694/2025

M/S 
ROLLING 
STONE 
HOTELS 
PVT. LTD. 
VS PREET 
PAL SINGH

NOT 
FILED

NOT 
FILED

NOT 
FILED

P.E. 21-
09-2026

COMMERCIA
L 

CS(COMM)
/177/2025

SH. 
SHOBHIT 
BHUSHAN 
VS 
ANURAG 
MISHRA

NOT 
FILED

NOT 
FILED

NOT 
FILED

P.E. 16-
09-2026

COMMERCIA
L 

CS(COMM)
/454/2025

ANU 
SINGH 
PROP. OF 
M/S ANU 
SINGH 
CONTRACT
OR VS M/S 
SUPERCAS
T 
TECHNOL
OGIES 
PVT. LTD.

NOT 
FILED

NOT 
FILED

NOT 
FILED

P.E. 24-
09-2026

COMMERCIA
L 

CS(COMM)
/124/2025

M/S OP 
SONS 
TRADERS 
PVT. LTD. 
VS 
RADHEY 
SHYAM

NOT 
FILED

NOT 
FILED

NOT 
FILED

P.E. 24-
09-2026

SH. DEVENDER KUMAR 
JANGALA, DISTRICT JUDGE, 
COMMERCIAL COURT

NORTH-
WEST

M/S BLUE STAR 
LABORATORIES Vs 
M/S INDIAN 
HARNESS

SHAKTI BHUSHAN 
Vs M/S ELIN 
ELECTRONIC LTD

M/S CHOICE 
MEDIWAYS Vs M/S 
SUNDER LAL JAIN 
HOSPITAL AND 
ORS.

M/S TRANE 
TECHNOLOGIES 
INDIA PVT LTD Vs 
M/S VARINDRA 
REFRIGERATION



COURT DISTRICT CASE TYPE CASE NO. DATE OF CASE MANAGEMENT HEARINGSR
.
N
O.

COURT 
ROOM

DATE OF 
REGISTRA
TION

PETITIONER NAME 
VS RESPONDENT 
NAME

43

876/23 05-12-2023

119/22 21-02-2022

41/23 22-02-2022

326/23 28-04-2023

174/20 12-10-2020

212/20 12-11-2020

779/22 01-10-2022

701/22 27-08-22

44 205 Civil 11-09-2024 10-07-2026

11-09-2025 10-07-2026

15-07-2025 13-07-2026

04-11-2025 13-07-2026

06-02-2025 15-07-2026

12-11-2025 16-07-2026

SH. DEVENDER KUMAR 
JANGALA, DISTRICT JUDGE, 
COMMERCIAL COURT

NORTH-
WEST

Sh Rajesh Gupta Vs 
M/s V S Singhal 
AND ANR.

M/S GUPTA 
INDUSTRIES Vs 
M/S TANISHA 
IMPEX

VIKRANT 
BHARDWAJ Vs 
RENUKA

M/S COOL HUB 
LOGISTICS Vs M/S 
TCI EXPRESS 
LIMITED

MAA SUMAN 
ENTERPRISES Vs 
FANCY READY 
MADE STORE

M/S CHOICE 
MEDIWAYS Vs M/S 
SUNDER LAL JAIN 
HOSPITAL AND 
ORS.

DHEERAJ 
GIDWANI Vs M/S 
HALDIRAM 
BHUJIAWALA INC

ABHISHEK GARG 
Vs MOHD IMRAN

SH.VINOD YADAV, 
DISTRICT JUDGE, 
(COMMERCIAL COURT)

CS 
(COMM.)/5
54/2024

M/s Skwerup Capital 
Ventures LLP Vs 
M/s Mittsure 
Technologies Llp

Counter 
Claim/3/20
25

MITTSURE 
TECHNOLOGIES 
L.L.P Vs SKWERUP 
CAPITAL VENTURE 
L.L.P.

CS 
(COMM.)/5
25/2025

Vijay Mittal Vs 
Rajesh Kumar 
sharma

CS 
(COMM.)/7
68/2025

M/s R.G Scientific 
Enterprises Pvt. Ltd. 
Vs M/s Polo 
Elevators India Pvt. 
Ltd. and Ors.

CS 
(COMM.)/9
7/2025

Sangeeta Steel Vs 
Jenex Impex

CS 
(COMM.)/7
91/2025

ZAHOOR HUSSAIN 
BHAT TRADING AS 
M/S POLY 
HYGIENE Vs 
KAMAL TRADING 
CO



COURT DISTRICT CASE TYPE CASE NO. DATE OF CASE MANAGEMENT HEARINGSR
.
N
O.

COURT 
ROOM

DATE OF 
REGISTRA
TION

PETITIONER NAME 
VS RESPONDENT 
NAME

44

13-08-2019 17-07-2026

08-01-2020 17-07-2026

07-06-2024 17-07-2026

01-07-2023 21-07-2026

01-07-2023 21-07-2026

02-05-2025

11-06-2025

04-08-2025

05-08-2025

21-08-2025

24-05-2025

26-09-2025

05-05-2025

16-09-2021

SH.VINOD YADAV, 
DISTRICT JUDGE, 
(COMMERCIAL COURT)

CS 
(COMM.)/2
33/2019

MAHESH KUMAR 
GOYAL Vs M/S 
BALAJI 
SOLUTIONS LTD

CS 
(COMM.)/2
/2020

Balaji Solutions Pvt. 
Ltd. Vs MAHESH 
KR GOYAL

CS 
(COMM.)/3
83/2024

Macha Consumer 
Products Private 
Limited Vs Chai 
Sutta Bar Trading 
Private Limited

CS 
(COMM.)/4
75/2023

AXIS BANK LTD. Vs 
PARMINDER 
SINGH

CS 
(COMM.)/4
77/2023

AXIS BANK LTD. Vs 
AKAKNSHA 
NAGPAL

CS 
(COMM.)/3
14/2025

VINOD KUMAR Vs 
Shiv Tobacco Co

22-07-
2026

Misc 
DJ/866/20
25

VINOD KUMAR Vs 
M/s SHIV 
TOBACCOO CO

22-07-
2026

CS 
(COMM.)/5
78/2025

CENTURY PLASTIC 
INDUSTRIES Vs 
SHRI RAM 
ENTERPRISES

23-07-
2026

CS 
(COMM.)/5
82/2025

PATANJALI FOOD 
LTD. Vs Ankit 
Kumar Jindal 
trading as  Messers 
Shree Balaji Trading

23-07-
2026

CS 
(COMM.)/6
05/2025

CENTURY PLASTIC 
INDUSTRIES 
THROUGH IT 
PROPRIETOR MS 
SUMAN LATA Vs 
SHREE LAKHMI 
CHAND 
ENGINEERING 
WORKS THROUGH 
ITS PROPRIETOR 
LAXMI CHAND

23-07-
2026

CS 
(COMM.)/3
82/2025

Subh Laxmi Multi 
Solution Pvt Ltd Vs 
Vinod Kumar 
Aggarwal

29-07-
2026

CS 
(COMM.)/6
81/2025

Dr Saritha 
Shamsunder Vs State 
Bank of India Cards 
Payment Services 
Through Chairman

29-07-
2026

CS 
(COMM.)/3
20/2025

KRISHIV POLY 
PRODUCTS LLP Vs 
Rajnish Gupta

30-07-
2026

CS 
(COMM.)/4
67/2021

M/S SARVATMA 
IMPEX PVT LTD Vs 
DEL CORONA AND 
SEARDIGLI INDIA 
PVT LTD

06-08-
2026



COURT DISTRICT CASE TYPE CASE NO. DATE OF CASE MANAGEMENT HEARINGSR
.
N
O.

COURT 
ROOM

DATE OF 
REGISTRA
TION

PETITIONER NAME 
VS RESPONDENT 
NAME

44

07-08-2025

28-11-2024

03-06-2025 15-09-2026

18-04-2024

06-06-2025

27-04-2023 12-10-2026

20-03-2024 12-10-2026

29-10-2025 15-10-2026

08-04-2025 16-12-2026

45 NORTH

46 NORTH

47 603 27.11.2025 06.05.2026 01.06.2026 01.06.2026 01.06.2026 NIL NIL NIL

603 11.11.2024 14.05.2026 29.05.2026 29.05.2026 NIL NIL NIL NIL

603 29.07.2025 18.05.2026 22.05.2026 22.05.2026 NIL NIL NIL NIL

SH.VINOD YADAV, 
DISTRICT JUDGE, 
(COMMERCIAL COURT)

CS 
(COMM.)/5
87/2025

Sachin Gandotra Vs 
TATA AIG 
GENERAL 
INSURANCE CO 
LTD

18-08-
2026

CS 
(COMM.)/7
53/2024

M/S SHAH TC 
DISTRIBUTION LLP 
Vs M/S TWENTY 
FIRST CENTURY 
PHARMACEUTICAL
S PVT LTD

29-08-
2026

CS 
(COMM.)/4
41/2025

PRASHANT 
LAHOTI Vs YASH 
AGGARWAL

CS 
(COMM.)/2
25/2024

Shiv Naresh Sports P 
Ltd Vs Yes Bank 
Limited

28-09-
2026

CS 
(COMM.)/4
58/2025

The Supreme 
Industries Ltd Vs 
Sadharam Patel 
Godharam

06-10-
2026

CS 
(COMM.)/3
22/2023

M/S APEX 
EXPRESS TRANSCO 
PVT LTD Vs M/S 
SMS AABS INDIA 
TOLLWAYS PVT 
LTD

CS 
(COMM.)/1
85/2024

SMS AABS INDIA 
TOLLWAYS PVT 
LTD Vs APEX 
EXPRESS TRANSCO 
PVT LTD

CS 
(COMM.)/7
48/2025

M/s Ramakrishna 
Electro Components 
Pvt. Ltd. Vs M/s 
Lithion Power Pvt. 
Ltd.

CS 
(COMM.)/2
50/2025

Vani Commercial 
Ltd. Vs Stein Impex 
Pvt. Ltd.

SH. JAGDISH KUMAR, 
DISTRICT JUDGE, 
COMMERCIAL COURT

SH. SHAILENDER MALIK, 
DISTRICT 
JUDGE(COMMERCIAL 
COURT)

SH. RAJ KUMAR, DISTRICT 
JUDGE (COMMERCIAL 
COURT-01

SOUTH 
WEST

COMMERCIA
L SUIT

CS(COMM.
)653/2025

ICICI BANK V/S 
M/S AGNIV 
HOSPITALITY

COMMERCIA
L SUIT

CS(COMM.
)568/2024

PRABHAT 
MUTREJA V/S M/S 
ADHARV ENT.

COMMERCIA
L SUIT

CS(COMM.
)403/2025

GANGA DEVI M/S 
RELIANCE JIO
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47

603 30.08.2024 19.05.2026 26.05.2026 26.05.2026 NIL NIL NIL NIL

603 08.04.2025 19.05.2026 26.05.2026 26.05.2026 NIL NIL NIL NIL

48 613 46046 46144 ... ... ... ..... ...

613 45874 46157 ... ... ... ..... ...

613 45890 46160 ... ... ... ..... ...

613 45911 46162 ... ... ... ..... ...

613 45896 46164

613 45860 46167

49 614 12.11.2025 06.05.2026 NIL NIL NIL NIL NIL

614 13.02.2026 16.05.2026 NIL NIL NIL NIL NIL 

614 19.12.2025 21.05.2026 NIL NIL NIL NIL NIL 

50 509 CS(COMM) 678/2025 11.12.2025 06.05.2026 Within 4 Weeks _ _ _

509 CS(COMM) 408/2025 01.08.2025 08.05.2026Within 4 Weeks _ _ _

509 CS(COMM) 391/23 19.08.2023 11.05.2026 Within 4 Weeks _ _ _

SH. RAJ KUMAR, DISTRICT 
JUDGE (COMMERCIAL 
COURT-01

SOUTH 
WEST

COMMERCIA
L SUIT

CS(COMM.
)427/24

RAJINDER KUMAR 
V/S DHRUVI FOOD

COMMERCIA
L SUIT

CS(COMM.
)189/2025

ROMER LABS V/S 
ADINATH 
VETERINARY

SH. BALWANT RAI BANSAL, 
DISTRICT JDUGE, 
COMMERCIAL COURT-02

Commercial 
Suit

CS COMM 
– 40/2026

MAHIPAL 
BHANDARI SINGH 
PROPRIETOR OF 
MS BHANDARI 
PLANTS AND 
FLOWERS Vs NYSA
A RETAIL 
VENTURE PVT LTD

PE – 18/05/26 & 
19/05/26
DE – 29/05/26 & 
30/05/26
FA – 05/06/26

Commercial 
Suit

CS COMM 
– 422/2026

BABAJI UDYOG 
PVT 
LTD Vs PASHUPATI 
EXCRUSION PVT 
LTD

PE – 06/07/26
DE – 13/07/26
FA – 17/07/26

Commercial 
Suit

CS COMM 
– 446/2025

HARSHA INFRA 
POWER PVT 
LTD Vs MAHTAB 
ENGINEERING 
WORKS DL

PE – 06/07/26 & 
07/07/26
DE – 13/07/26 & 
14/07/26
FA – 20/07/26

Commercial 
Suit

CS COMM 
– 491/2025

INEXT LOGISTICS 
AND SUPPLY 
CHAIN PVT. 
LTD. Vs ONASSIS 
AUTO LTD

PE – 10/07/26
DE – 20/07/26
FA – 23/07/26

Commercial 
Suit

CS COMM 
– 456/2025

ONE 97 
COMMUNICATION
S LTD Vs ICRUZE 
DIGITAL INDIA 
PVT LTD

PE – 06/07/26 & 
31/07/26
DE – 05/08/26 & 
31/08/26
FA – 15/09/26

Commercial 
Suit

CS COMM 
– 387/2025

RAGHUBINDER 
GREWAL Vs PRABH
U DAYAL 
EDUCATIONAL 
TRUST AND ORS

PE – 17/07/26 & 
18/07/26
DE – 28/07/26 & 
31/07/26
FA – 11/08/26

SH. GAUTAM MANAN, 
DISTRICT JUDGE, 
COMMERCIAL COURT-03

COMMERCIA
L SUIT

CS(COMM) 
619/2025

AJAY 
ENTERPRISES VS. 
TRAVEL SURE06

PE-26.05.2026 DE-
03.06.2026

COMMERCIA
L SUIT

CS(COMM) 
88/2026

BANK OF BARODA 
VS. PUSHKAR 
DUTT VASHISHT

PE-04.06.2026 DE-
08.06.2026

COMMERCIA
L SUIT

CS(COMM) 
696/2025

STATE BANK OF 
INDIA VS. LOVE 
LEDER EXPORTS

PE-20.07.2026 DE-
27.07.2026

SH. AJAY GULATI-I, 
DISTRICT JUDGE, 
COMMERCIAL COURT-04

SOUTH 
WEST

SH BALVINDER 
SINGH Vs MS 
VISHAKHA 
CHADHA

Within 4 
Weeks

M/s Manvi Impex Vs 
M/s Mayra Fashion 
Impex

Within 4 
Weeks

LIC HOSING 
FINANCE LTD Vs 
MANISH MITTAL

Within 4 
Weeks
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50

509 CS(COMM) 249/2025 20.05.2025 12.05.2026 Within 4 Weeks _ _ _ _

509 CS(COMM) 317/2025 05.06.2025 16.05.2026 Within 6 Weeks _ _ _

509 32/2025 10.09.2025 16.05.2026 _ _ _

509 CS(COMM) 623/25 12.11.2025 22.05.2026 Within 6 Weeks

509 CS(COMM) 655/25 28.11.2025 25.05.2026 Within 6 Weeks

509 CS(COMM) 353/24 09.07.2024 26.05.2026 Within 6 Weeks

509 17/25 29.04.2025 25.05.2026 Within 6 Weeks

SH. AJAY GULATI-I, 
DISTRICT JUDGE, 
COMMERCIAL COURT-04

SOUTH 
WEST

COGOPORT 
PRIVATE LIMITED 
Vs KAMAL GROVER 
PRORIETOR A S 
LOGISICS

Within 4 
Weeks

MS URBAN 
VILLAGE 
PROJECTS PVT LTD 
THROUGH 
DIRECTOR MR. 
PRATIK RANJAN Vs 
MS VALUEONE 
GREENTECH PVT 
LTD THROUGH ITS 
DIRECTOR MR 
ANUJ BHATIA

Within 6 
Weeks

COUNTER 
CLAIM

M/S VALUEONE 
GREENTECH PVT 
LTD Vs M/S URBAN 
VILLAGE 
PROJECTS 
PRIVATE LIMITED

Batra Breweries and 
Distilleries Pvt Ltd 
Vs Berch Holdings 
Pvt Ltd

Within 6 
Weeks

M/S ALEXIS 
GLOBAL PVT LTD 
Vs M/S Chetak 
Logistics Limited

Within 6 
Weeks

YOGESHWAR 
DAYAL SHARMA Vs 
DHIRAJ SINGH 
MALIK AND ANR.

Within 6 
Weeks

COUNTER 
CLAIM

YOGESHWAR 
DAYAL SHARMA Vs 
DHIRAJ SINGH 
MALIK AND ANR.

Within 6 
Weeks
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